LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
OLD SECRETARIAT, DELHI-110054

SUMMONS

L

&

F.No. 23/20/Summon-IV(Pt-3)/2023/LAS-VII/Leg./ 37 »; Dated: {.08.2023

Respected Madam /Sir,

I have the honour to inform you that under Rule-17(2) of the Rules of
Procedure and Conduct of Business in the Legislative Assembly of National
Capital Territory of Delhi, Hon’ble Speaker has directed to re-convene the Fourth
Session of Seventh Legislative Assembly of NCT of Delhi. Accordingly, the Third
Part of Fourth Session will commence from Wednesday, the 16th August, 2023
at 11:00 A.M. in the Assembly Hall, Old Secretariat, Delhi-110054.

You are, accordingly, requested to kindly attend the sitting of the House on
16** August, 2023 at 11.00 A.M. Further, as you are aware, the sitting of the
Second Part of the Fourth Session had been adjourned sine die by the Hon'’ble

Speaker on 17t April, 2023,

With regards,

Hon’ble Members,
Delhi Legislative Assembly,
Delhi.

Yours Sincerely,
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(Raj Kimar

Secretary
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